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Gente ae 20th sJanuary: 4982: 
No. 1(9)-4TC-81/134.—Whereee'a notice slay. oe ae : 

uments, details given .—-Whcreas & notice of its intention +o declare ‘the. "ancient and “Historical 
Ons, if any within 7. below as protected. Monument and «inviting - objections from the interested = 

‘ection (i) of Period of two*months from the date” of+ issue of “the notification as required ~ 
J Remains A Section “4 .of the Pun‘ab Ancient and Historica! Monuments and Archacological 
2-3Lg-73 r ct, 1964, was given by the Pun, ab, Government. Bed published zavide notification: = 

8- 19697, dated Ist Apu, j74, é veers is ae 5 re 
x aes : om eae. 

And whereas no bj ec been. ec aived from any sexep it 2 i oo ction hag, bee 7 dai Shek rats 1S pereom. ya “tig petiod « above. ‘spevitied = 
Now, ther ofore. in pursuance of ae =section (3) of section 4 of the abays s2id Act, the Governor = ie 

oo ab is horeby pleased tor declare the monument, as per details ssp. ins te schedule | «below, = 
‘ ‘Cled 3 mgnuments, 5 say ep ‘teas SF 5 : 
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pe ag Ae AS MAN MOHAN SINGH, eae? 
ae tet gop en - ‘Commissioner & Secretary to Government, Punjab, 

Pa Ch ee pf ee Department of Archaeology, 
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